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BIENNIAL ELECTION TO THE COUNCIL-OF: STATEé TOFILL
TWO SEATES OF THE MEMBER ON THE RETIREMENT OF THE
EXPIRATION OF THE TERM OF OFFICE i

Raipur;, Dated 24th May, 2022 (Jyaishtha 3, Shaka 1 ?44)
NOTIFICATION

No. -'vidhan/R.S Election/2022(2) .~ In pursuance of the provision of sub-sectxon (1) of Section 29 of
the Representation of the People-Act; 1951 I, Dinesh ‘Sharma, the Retummg Officer for ‘the election by the
elected members of the Chhattisgarh Legislative Assembly to fill two seats in the Council of States, on the
retirement -6f ‘two ‘members .on 29" June, 2022, hereby fix, with the prevlous approval of ‘the Election
Commission the Committee Room No. 2,.0f Chhattisgarh Vidhan Sabha, Raipur as the place of poll at which a
poll will be taken in pursuance of the Election Commission's Notification No, B]S/ CS-Multi/2/2022(1), dated
the 24h May, 2022. i
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i Returning Officer
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